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RAJASTHAN LEGISLATIVE ASSEMBLY SECRETARIAT
ORDER
Jaipur, May 12, 2015
No. F.3(6)Estt/RLA/1991 Part-111/2008-2015 .- In exercise of the powers conferred under
Rule 4(2) of Rajasthan Legislative Assembly Secrtariat (Recruitment and Conditions of Service) Rules.
1992, Hon’ble Speaker, Rajasthan Legislative Assembly hereby issues the following order to make
further amendments in the schedule, namely:-

I. Short title and commencement.- (A) These Rules may be Called the Rajasthan Legislative

Assembly Secretariat (Recruitment and Conditions of Service) (Amendment) Rules, 2015.
(B) They shall come into force with immediate effect.

2. Amendment in Schedule.- (1) In the heading “Rajasthan Vidhan Sabha Secretariat Ministerial
Service”, at S.No. 2 Column No. 2 existing expression “Upper Divisional Clerk” shall be
substituted by the following, namely:- “Clerk Grade-I".

(2) In the heading “Rajasthan Vidhan Sabha Secretariat Ministerial Service” at S. No. 3 Column
No. 2 existing expression “Lower Divisional Clerk/proof reader/Telephone Operator/ Teleprinter
Operator / Bi- lingual typist™ shall be substituted by the following, namely:- “Clerk Grade-II
Telephone Operator”. ;

(3) After the existing serial number 17 in th heading ** Rajasthan Vidhan Sabha Seccretariat
Service,” following serial No. 17 a and entries therein shall be inserted, namely:-

17a ‘ Chief 100% by | 3years | Research | Onthe | Promotion to the ;
Research promotion ~ experience and ' basis of | post shall be made .

and on the post | Reference | seniority | on the |

Reference ‘menlr“’“ed_ Offics | cum | recommendations: |

Officer | HEGOMIN I | . merit | of a DPC to be |

| . : ; | constituted by the
' ' | | Speaker for the
' purpose of Judging |
suitability for the
post the DPC will
consider the APR’s
and other service

! i l, record of the
{6+ | ' | incumbent.
By Order,
Prithvi Raj,
Special Secretary.
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